CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH

0.A 350/312/2013 Date of Order:22.05.2018

Coram: Hon’ble Mr. A.K Patnaik, Judicial Member
Hon’ble Mr. Uday Kumar Varma, Administrative Member

FOR THE APPLICANT(S): Mr. S.K Datta, Counsel
FOR THE RESPONDENT(S):  Ms. P. Goswami, Counsel

ORDER(ORAL)

Mr. A.K Patnaik, Member (J):

Heard Mr. S.K Datta, 1d. counsel for the applicant and Ms. P. Goswami, 1d

counsel for the respondents. :
2. A memo dated 29.04 20&9&15 been filed f.ké

the applicant which a.g?gen e | 3y ° licanﬁ:t Mr. Datta. Relevant
. . o \ , -
portion of the said ﬁo da % ,:'“ﬁﬂ : :

-_
“1 am the i "GN " by me against the

Datta, 1d. counsel for

Now, I am n ol 1 2 € case, SO you are

”»

3. In view of this, the O.A is“dj ‘ ) SefT pressed.

(Uday Kumar Varma) (A.K Patnaik)
Member (A) Member (J)

SS



